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From

To,

Sub:-

Ref:-

Shri Darak Ullah,
District & Sessions Judge,
Kamrup, Amingaon.

h
Dated Guwahati, the llrt^v, zozt

Commuted leave and Withdrawal of casual leave.

Your letter No. DJKA/3825/2023, dtd. 10 05.2023.

Sir,

Withreferencetotheabove,Iamdirectedtoinformyouthatyourprayer
for commuted leave for ten days from 08,05,2023 to 17.05.2O23 (prefixing

07.o5,2O23) has been granted, subject to submission of your latest Leave Admissibility

Report from the offlce of the Principal Accountant General (A&E), Guwahati, Assam.

Further, you are allowed to hand over charge of your court and office to the next senior

most ludicial officer at the station. Moreover, your prayer for withdrawal of casual

leave on 08.05.2023 and 09.05.2023 has been granted'

Yours faithfully,

sLlr
JT.REGISTRAR ruIGIT.ANCE)

Memo No.Hc.vrr-20/20o1(ft )14l39-4t4otA, dated 2 lZ- 02 -7)23
Copy to:

l.ThePrlncipalAccountantGeneral(A&E),Assam,Beltola,Guwahati-29,for

informationandnecessaryaction.copyoftheapplicationinprescribed

format is sent herewith for necessary information and action'

/, The Project lvlanager, Gauhati High Court
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